
(b) whether Weat Boupl bas not 
lot In, footwear traiDiDI institute at 
.,ervilory aDd operative lovel like 
Alta 88d Madra. fUDcdoaioa UDder the 
Small lOcIustties Service Institute; 

(c) wbether the iDdUBtry bas been 
faelna acute abort'lo of skilled aDd 
I1lperviaory personnel in footwear, 
leatber 10od., sborts loods and leathor 
aarmont industries; and 

(d) if 10, tbo atopa beiDa taken to 
lave the West Beogal's leather industry 
from tbo impend ina collapse ? 

THB MINISTBR OF STATE IN 
THB MINISTRY OF INDUSrRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN) (a) 
There bal beeD a decline in share 
of leather aod leather products 
expert from Calcutta Port from 
21.95% in 1982·83 to 16.67% in 
1983-84 altbouab there has becn an 
increase in total export from Rs. 399.95 
croret to Ila. 436.04 crores from 
tbo country- More tban 90% of the 
eaport from Calcutta Port oriainateB 
from West Bengal. The deolioe in 
.port is maiDly due to increase export 
of value added products like shoe 
uppers, footwear and leather goods 
from Delhi and Bombay Ports, 

(b) No, Sir. 

(c) Tbe iDdUltry has reported 
Bhortla" of .kllled workers eapc<:ially 
for manufacture of footwear and leather 
aoods. 

(d) Calcutta coatinges to be one 
of tbe important centrol for production 
of fiaisbod loather which aro also made 
available for valuo added leatber 
products tnaoufactured in other parts 
of tbe country for meetin. intel'Dal 
demand .1 well a. export. 10 order to 
supplcmODt tho State OOVOfDlDtDt 
eflof." ror _eoUBI tbe iacroasod 
trainiD, need. of tbe industry. Small 
ludaatriel Development Or.anl.tioo i. 

Wrllli" .4ns.,." \ ioo 
phonioa to . sot up a Centra·' Footwear 
Traininina Centre (CPTC) in West 
Benaa) during the Seventh P lao period 

. (1985·90) 00 the mode) of tho ,xistin, 
CFTCs at Alra and Madras for trainiol 
skilled, supervisory aod manaaerial 
personnel required by footwear and 
leather loods industry in tbe region. 
The Small Industries Service Institute 
and tho Footwear Extension Centre at 
Calcutta are also providing adhoc 
training courses for footwear industry .. 

Setting up of Gas Cracker Complex 
Based on Bombay High Gas in GuJarat 

512. SHRI R. P •. GAEKWAD: 
Will the Minister of PETROLEUM be 
pleased to state: 

<a) whether Government of Gujarat 
bad applied in July, 1979 for a letter 
of intent for setting up a Gas Cracker 
Complex based on Bombay High Gas; 

(b) whether Government are aware 
tbat State Government has acquired 
the land at the site approved by the 
Union Government at Kawas ncar 
Surat ; 

(c) whether Gujarat Petro.Chemical 
Corporation has submitted a revised 
feasibility report to Union Govern-
ments; and 

(d) if so, tbe rea SODS for delay in 
the issue of a Jetter of IDtent ? 

THB MINISTER OF STATE OF 
THB MINISTRY OF PETROLEUM 
<SURI NAWAL KISHORB SHARMA) : 
(a) Yes, Sir. 

(b) Government are not aware of 
the land baving beeD acquired by the 
State Government ror tbe proposed III 
cracker project. 

(c) Yes, Sir. 

(4) The question of iS6Ue 0 f a 
letter of jDtent would arise arter iuuCl 
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such as ••• ured avaiiabUit, of reed 
atock, 'demand for products and availa-
bility of resources with tbe State 
GovornlDcDt aro resolved. 

Supp Iy or Kerosene to Ort .. 

S13. SHRI LAKSHMAN ~MAL· 
LICK: 

SHRI ANANTA PRASAD 
SETHI: 

Will the Minister of PBTROLEUM 
bo pleased to state: 

(a) whether Government of Orissa 
have recently approached Union 
Government for supplying additional 
quota of keroseDe oil to tbat State; 
and 

l 

Month OriginaJ 

. 
(b) if 80, tbe dotaU. relardl.. tbe 

quaoUty dcmandod aad tbo roa'!tioo or 
UaiOD Govofamcat theroon ? 

THB MINISTER OF SrATS OF 
THE MINISTRY OP PBTROLBUM 
(SHRI NAWAL KISHORB SHARMA) : 
(a) Yes, Sir. 

(b) Gevernment of Orissa had 
requested for (Jnhanciol tbe Stater', 
quota of kerosene of 7970 tonnes made 
ror September, 1984 by about 500 
tODnos per month ror tho months of 
Oct obor I November and Docembor, 
1985 and February, 1984. The request 
was cODsidered and the alJocatioD was 
iucrcascd suitably as indicated below :-

(Pi,ures in Tonned 

allocation 
Ad boc· 

allocation 
Total 

allocation 
----

October, 1984 

November. 1984 

December, 1984 

January, 1985 

February, 1985 

Take over to Sitk ladustrlal Uolts in 
West Benlal 

1970 
8930 

8930 

8930 

9500 

514. SHRr INDRAJIT GUPTA: 
Will the MiDister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(8) whether Unioa Govern IU eot 
ba'.'o a proposal under consideratioD to 
tato-over lomo major ... losed or sick 

I iDdu.trial units ia W OIt BeDlal ; 

(b) if 10, the aame. of tbtlO uoit. ; 
Md 

(0) tIM' 8tOPI boiD, tat.. io cbl. 
direotioa 7 

soo 

500 

500 

8470 

8930 

9430 

8930 

10000 

THB MINISTBR OF STATE IN' 
THB MINISTRY Of INDUSTRY 
AND COMPANY AFPAIRS <SHRI 
ARIF MOHAMMAD KHAN): (a) 
No, Sir. 

(b) and (c) : Do Dot ariso. 

Maruti Car Compoaeat. 

51S. SaRI BALASAHBB VIKHE 
PATIL: 

SHRIMATI aSSTA 
MU~BlUBB : 

Will tbe MiDi.,er 01 INDUSTaY 
AND . COMPANY APPAIRI ... ' 'I .... to .tato ; 


